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'is 
UNION.OF INDIA & ORS, 

Fdir the applicant : Mr..N.K.Roy, counsel 

For the respondents: Ms.K.Banerjee, counsel 
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Ld counsel for the applicant states that he does not 

want to press this hA, The hA stands disposed of as not pressed. 

2. 	 DA b listed for heañ 	on 31.7.2002. 
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